ZCTION 3(ii) OA THZE GaZsIT

TC BE PUBLISHZER I wART 11 5

Fak-]
[

GOVERIIENT LipiA
MIUISTRY oF FINSHCE
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MEW DELHI: THE 15th aprit, 1975

INCAIE TAX

I\IO.S7°(F.1‘IO. 404/63/75-ITCC) ¢ In exercise of the
by subsclauge (ili) of clause (44) of Section 2
Act,
S/5hri d.ii. Joghi and P.b . Ehatt,

howeps conferred
pf the Income-tax

'1961(43 of 10613, the Cantral Governzemi hefeby authorises
who are Gazetd

lod Cfficars of the

Contral Govarnment, to ezercise the powers of Ta Recovary Ofiicars

under the said aAct.

24 The appointimnent of $/8hri B,J., Buch and i
ilotification MNo,760 (F.No, 404/ 260/74-1TCC) datad
1974 and Hotification Ne, 19C (F.io, 404/274/72-3
18th Septambor, 1972 respectively are hereby cay
from the lst kHay, 1975,

Se This Hoetification shall come into foree wi
‘1st lay, 19705,

sa/4
Farwal )

Doputy Secretary to the

The Managoer,
Government of India Press,
How Dealhi,

Ho, 87C(F.No, 404/63/75-ITCCY:

Copy forwarded tol-

€. Shah, made under
the 2lst Octobor,
TCC) dated the

callod with effact

th offect from the

Governmment of India

%
1, AL Commissioners of Income-tax,
2. AL Birectors of Inspection,
-3 The Zircector of Inspection(CéliB), Mata Supdri ane,
How Eeihi (5 copies)
4y The Chief Sccretary, Government of Gujarag, iamedabad,
5, The Dirzctor, IR3(UT), Staff College, Nagpur,
B, The nccountant Goneral, Gujarat, shmedabafl. -
7 The Comptroiier & Auditor Goneral of Indik, MNow Dolhi (25 copies),
Ga Shri P.ld. Bamachandani, Joint Sacretary apd Legal Adviser,
Ministry of Law, Hew Zaihi.
S, - All Bections/Cfficers in the Board's Cififce,
1ic, Bullatin Saction (5 copiles).
i, Gaard File,
12z, The Commissioner of Income~tax, Gujarat V|, shmedabad,
-~ - "~
s
o

(1
‘Boputy Becretary

Ho, CC/ITCL /0 45/ 258 /368 /74

Re aggarwal )
to tho Government of India




